
F.No.7-11201 9-BP. lll(Pt.)(ii)
Government of lndia

Ministry of Consumer Affairs, Food & Public Distribution
Deptt. Of Food & Public Distribution

Krishi Bhawan, New Delhi
Dated: 15th May,2O2O

To,

1. The Food Secretaries/Commissioners/Addl. Secretaries
(All States/UTs)

2. The Chairman-cum-Managing Director,
Food Corporation of lndia, New Delhi-

Subject: Allocation of foodgrain to the Migrant @ 5kg per person per month for two
months free of cost as part of Economic measures (Atma Nirbhar Bharat) reg.

Sir/Madam,

ln continuation of this Department O,M. No.7-112019-BP.lll(Pt.)(i) dated 15.05.2020
on the above cited subject, I am to convey allocation of foodgrain for stranded migrants,
who are not covered under National Food Security Act (NFSA) or State Scheme PDS
Cards @ 5 kg per person per month free of cost for a period of two months (May & June,
2020) as per Annexure.

2. The allocation shown against each State/UT is the maximum limit of allocation under
the scheme. The State may utilize it for distribution among stranded migrants as per actual
basis or up the limit indicated in the Annexure, whichever is lesser. The states/UTs

(i) Shall use these allocated foodratins solely for distribution among stranded migrants
subject to the condition that they are not covered under the NFSA or any State Scheme PDS
Cards.
(ii) ldentification of beneficiaries and distribution of foodgrain to such beneficiary will be
the responsibility of respective State / UT Government.
(iii) A mechanism may be put in place by the States / UTs to share their details after fully
distributing respective allocated foodgrains, with the Department of Food and Public
Distribution, by and large on the pattern adopted in the case of PMGKAY.
(iv) States / UTs may report the distribution details with left over/balance foodgrain, if any,
to this Department not later than 15 July, 2O2O.

3. The validity period for lifting the additional allocation for the month of May, 2020 will
be upto 31.05.2020 and for June, 2020 will be upto 15.06.2020. lf the States / UTs desires,
they may lift the entire additional allocation for the month of May and June, 2020 in one go for
which validity period will be 30 days from the date of issue of this letter.

Yours faithfully,

(Abhay Kumar)
Under Secretary to the Govt. of lndia

Tel:01 1-23385726

Encl: As above WU
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F.No.7-1l20'l 9-BP.lll(Pt.Xii)

Copy to:

'!. The Chairman-cum-Managing Director, Food Corporation of lndia, New Delhi.
2. AS &FA, DFPD
3. EconomicAdvise(NFSA)
4. ED (Sales) /General Manager (Sales), FCl, New Delhi.
5. The GM, FCl, Regional Offices, concerned.
6. The Resident Commissioner, All States/UTs, New Delhi.
7. Dir (PD)/Dir (Policy)/Dir (Finance & Budget)/Di(Movt.)/Joint. DS(NFSA)/DS(Finance)

/DS(BP).
8. NFStuBP-l / Py.l /PD.l/PD.lUPD.lll/ Movt.l IFQ Nc sections
9. NlC, Deptt. of Food & PDwith the request to upload this allocation letter on the official

website of this Department.
10. Hindi section with the request to provide the translated version of the order in hindi.
1 1 . State file / Guard file.

Copy also forwarded for information to
1. PS to Hon'ble MCAF&PD.
2. PS to MoS, CAF&PD
3. PPS to Secy, DFPD
4. PPS to Secy, DEA
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